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भाग IV 

PART IV 

राष्ट्रीय रािधानी राज्य क्षते्र दिल्ली सरकार 
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI 

सामान्य प्रिासन जिभाग  

vfèklwpuk 

fnYyh] 20 Qjojh] 2025 

Qk- la- 53@738@lk. प्रिा. fo.@leUo;@2025@411.—राष्ट्रीय राजधानी के्षत्र दिल्ली सरकार  

(कायय आवंटन) ननयमावली, 1993 के ननयम - 3 द्वारा प्रित्त शनियों का प्रयोग करते हुए उप-राज्यपाल, राष्ट्रीय राजधानी 

के्षत्र दिल्ली, मुख्यमंत्री दिल्ली के परामशय से, राष्ट्रीय राजधानी के्षत्र दिल्ली के मंनत्रयों को ननम्ननलनित कायय आवंटटत करत ेहैं 

। यह आवंटन स्वीकृत दकया जाता ह,ै जहााँ तक दक, संनवधान के अनुच्छेि 239 कक के अधीन उप-राज्यपाल को उनको कायों 

के ननवयहन के नलए मंत्री-पटरषि ्के द्वारा सहायता और सलाह िेना अपेनक्षत ह ैतथा राष्ट्रीय राजधानी के्षत्र दिल्ली सरकार 

(कायय आवंटन) ननयमावली, 1993 के ननयम 3 और राष्ट्रीय राजधानी के्षत्र दिल्ली सरकार अनधननयम, 1991 के अनुसार ह।ै 

तिनुसार, राष्ट्रीय राजधानी क्षते्र दिल्ली सरकार के मंनत्रयों के पोटयफोनलयो इस प्रकार हैं :- 

 

 

स.ं   61]   दिल्ली, बृहस्ट् पजतिार, फरिरी 20, 2025/फाल् गनु 1, 1946 [रा.रा.रा.क्षे.दि. स.ं 410 

No. 61]  DELHI,  THURSDAY, FEBRUARY 20, 2025/PHALGUNA 1, 1946 [N. C. T. D. No. 410  
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Ø.la. uke पोर्टफोलियो 

1 
श्रीमती रेिा गुप्ता, मुख्य मंत्री  
 

1 lkekU; iz”kklu  

2 lsok,a  

3 foÙk  

4 jktLo  

5 efgyk ,oa cky fodkl   

6 Hkwfe ,oa Hkou  

7 जन सम्पकय   

8 lrdZrk  

9 iz”kklfud lq/kkj  

10 ;kstuk 

,oa os पोर्टफोलियो tks अन्य fdlh ea=h dks आवंटटत ugha fd;s x;s gSaA 
 

2 
श्री प्रवेश सानहब ससंह, मंत्री  
 

1 yksd fuekZ.k foHkkx 

2 जिधायी कायय   

3 flapkbZ ,oa ck<+ fu;a=.k 

4 ty  

5 xq:}kjk pquko  

3 
श्री आशीष सूि, मंत्री   
 

1 x`g  

2 ÅtkZ  

3 “kgjh fodkl  

4 f”k{kk  

5 उच्च नशक्षा  

6 प्रनशक्षण एव ंतकनीकी नशक्षा 
 

4 
सरिार मनसजंिर ससंह नसरसा, मंत्री   
 

1 m|ksx  

2 [kkn~; ,oa vkiwfrZ 

3 i;kZoj.k, िन तथा िन्य िंतु जिभाग 

5 
श्री रसवंद्र ससंह (इंद्राज), मंत्री  
 

1 lekt dY;k.k 

2 vuqlwfpr tkfr ,oa vuqlwfpr tutkfr कल्याण 

3 सहकाररता 

4 चुनाव  

6 
श्री कनपल नमश्रा, मंत्री  

 

1 नवनध एव ंन्याय 

2 Je 

3 रोजगार  
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4 नवकास  

5 dyk] laLd`fr ,oa Hkk’kk  

6 i;ZVu  

7 
डॉ. पंकज कुमार ससंह, मंत्री 

1 LokLF; एव ंपटरवार कल्याण 
2 ifjogu  

3 lwpuk ,oa izkS|ksfxdh 

jk"Vªh; jkt/kkuh {ks= fnYyh ds mijkT;iky 

ds vkns'k ls rFkk muds uke ij] 

प्रदीप तायल. संयुक्त lfpo  

 

GENERAL ADMINISTRATION DEPARTMENT 

NOTIFICATION 

Delhi, the 20th February, 2025 

F. No. 53/738/GAD/CN/2025/411.—In exercise of powers conferred under Rule 3 of the Government of 

National Capital Territory of Delhi (Allocation of Business) Rules 1993, the Lieutenant Governor of the National Capital 

Territory of Delhi, in consultation with the Chief Minister, is pleased to allocate the following portfolios to the Ministers 

of the National Capital Territory of Delhi.  The allocation of business to the Ministers is approved, in so far as, such 

business relates to matters with respect to which the Council of Ministers is required under Article 239AA of the 

Constitution to aid and advise the Lieutenant Governor in the exercise of his functions, in accordance with Rule 3 of the 

GNCTD (Allocation of Business) Rules, 1993 and subject to the Government of National Capital Territory of Delhi Act, 

1991.  Accordingly, portfolios of the Ministers of the National Capital Territory of Delhi are as follows: - 

 

S.No. Name of the Council of Ministers Portfolios 

1.  
Smt. Rekha Gupta, Chief Minister 

1. General Administration, 

2. Services,  

3. Finance,  

4. Revenue,  

5. Women and Child Development,  

6. Land and Building,  

7. Information and Public Relations,  

8. Vigilance,  

9. Administrative Reforms,  

10. Planning  

    and any other Department not allocated to other ministers 

2. 
Shri Pravesh Sahib Singh, Minister 

1. Public Works Department,  

2. Legislative Affairs,  

3. Irrigation & Flood Control,  

4. Water and 

5. Gurudwara Elections 

3. 
Shri Ashish Sood, Minister 

1. Home,  

2. Power,  

3. Urban Development,  
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4. Education,  

5. Higher Education,  

6. Training & Technical Education 

4. 
Sardar Manjinder Singh Sirsa, Minister 

1. Industries,  

2. Food & Supplies,  

3. Environment, Forest & Wild life 

5. 
Shri Ravinder Singh (Indraj), Minister 

1. Social Welfare,  

2. Welfare for SC & ST,  

3. Cooperative,  

4. Election 

6. 
Shri Kapil Mishra, Minister 

1. Law & Justice,  

2. Labour,  

3. Employment,  

4. Development,  

5. Art, Culture & Language,  

6. Tourism 

7 
Dr. Pankaj Kumar Singh, Minister 

1. Health & Family Welfare,  

2. Transport,  

3. Information Technology 

 

 

 By Order and in the Name of the Lt. Governor  

of National Capital Territory of Delhi, 

PRADEEP TAYAL, Jt. Secy.  
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